Annexure-8

Name of the Corporate Debtor VANTA BIOSCIENCE LIMITED |Date of Commecement of CIRP |27.04.2022

List of Creditors as on 07.02.2023
List of operational creditors (Other than Workmen and Employees and Govrnment dues)
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1|S Venkata Rao 18-05-2022 14000700| 10115000{Unsecured |[NA NA Yes 0 3885700
2|Sarvottam Care 23-05-2022 380269 380269|Unsecured |NA NA Yes 0 0
Limited
Total 14380969| 10495269 3885700
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